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keeping in view the indu trial potemtial 
and resources of each State, within the 
overall framework and priorities of the 
Five Year Plan. The State Plans and Cen-
tral Plans attempt an optimal utilisation of 
industrial potential and available natural 
resources in every State within the overall 
'financial re ources available. Specific 
schemes have been drawn up for encow-ag-
ing growth of Indu tries in industrially 
backward di tricts. 

Rise in unauthorised arms and 
ammunition 

1116. SHRI NAWAL KI HORE SHAR-
1A: Will the Minister of HO [E AF-

FAIRS be pleased to state: 

(a) whether Government are aware of 
lhe teep ri.e in the number of muggled 
foreign made a well a local made unau-
thori e unlicenced fire arms ammunitions 
and other weapon in the country; 

(b) how many smuggled foreign made 
and locally made unauthorised, unlicet1ced 
fire arm , ammunitio.n 'dnd weapon have 
o far been seized or recovered during last 

three years upto June 1982, State-wi e; 

(c) how many person were arrested in 
this connection and in how many ca~es 

legal action was taken with re ult thereof; 
and 

(d) how the eized unauthorised arms 
have been disposed of? 

THE MINISTER OF STATE IN THE 
'MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) to (d). 
The requisite information is being collected 
from the State Governments and will be laid 
on the Table of the Hou e on receipt. 

Allocation to Rajasthan for Component 
Plan programme 

1117. SHRI NAWAL KISHORE 
HARMA: Will tbe Minister of HOME 

AFFAIRS be plea ed to state: 

(a) the amount allocated to Rajasthan 
in the year 1981-82 for implementing 
Component Plan programme in the 

tate: 

(b) the main programmes undertaken in 
the State of Raja than for the development 
of Harijans and other weaker sectioos un-
der Component Plan programme in 1981-
82; and 

(c) the details about the total amount 
proposed to be a lIocated to Rajasthan under 
the component plan programme in 1982-831 

THE MI ISTER OF STATE IN THE 
Ml ISTRY OF HOME AFFAIR (SHRI 
NJHAR RANJA LA KAR): ~a) It is 
pre umed that the Hon'ble ember wants 
to know about the funds provided IJy the 
State Govemment of Raja than in tbe Spe-
cial omponent Plan for 1981- 2. The out-
lay brought into the pedal omponent 
Plan of Raja than for 1981-82 fr m th_ 
State Plan and finali ed after eli cussion in 
the Planning ommi ,ion i R. 30.68 
cror . 

(b) The State' pedal omponent 
Plan do ument for tbe S h_duled Castes 
contain. programme in different e tors. 
The number of SchemeJProgramm<> in 
the Special omponent Plan runs into 
everal cores. However important 
e tor of the State Plan under whi h va-

riou programme haVe been brought into 
the Special omponent Plan are Integra-
ted Rural Development Programme. a-
tional Rural Employment Programme, 
Drought prone Area Programme. Agricul-
ture, Horticulture, Irrigation, Soil Con-
I ervation, Khadi & Vmage Industries, 
Handloom, S ricuIture, Leatber, F~ heries. 

(c) An amount of R . 38.00 crore has 
been proposed by the State Government f)f 
Raja than in their Special Component Plan 
for 1982-83. In addition to this the tentative 
allocation of Special Central Assi tance to 
Raja thans' Special Component Plan is 
R . 5.92 crore subject to variations on the 
ba i of effort ba ed criteria. 

Joint co-ordination Committee on antl-
dacoity operation 

11] 8. SHRI SUBHASH Y ADA V: 
SHRI BHEEKABHAI: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government of India have 
any proposal under consideration to set up 
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a joint co-ordination Committee on anti· 
dacoity op n. tion compri jng of States of 
Madhya Pradesh, Raja than and and 
Uttar Prade ~h; 

(b) if so the broad outline of the pro· 
po aJ; ar.1d 

(c) th financial implications thereof? 

TH MINI T R OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR R~NJAN LASKAR): (a) To 
ensure coordination among the Govern-
ment of Uttar Pradesh, Raa~than and 
Madhya Pradesh while dealing with inter-
State dacoity menace, a Joint Coordina· 
tion Committee compri ing of the officials 
of the three State bas been constituted 
and the Committee have been meeting from 
time to time to review anti-dacoity opera-
tion. Hence there is no proposal for set-
ting up a Joint Coordiuntion Committee on 
anti-dacoity operations under consideration 
of the Government of India. 

(b) and (c). Do not ari e in view of 

repre entatives of Government, Leaders . 
of Oppo ition in Parliament and AA U / 
AAGSP is lik ly tu be held 001:1. 

(b) In an il:1cide nt on June 9, 19 pc.r~ 
ons were killed and 35 per 0113 injured as 

a re ult of bomb explo ion in the Fat'l il-
Ambari market in Gauhati, Beside'S many 
ca es of sabotage, intimidation, assault and 
violence have also been reported. 

. (c) The Government are fully seiled of 
the situation and have taken several steps 
to tighten security and the law and order 
in the State. 

Setting up of Industry in Rural areas 

1120. SHRI K. KUNHAMBU: Will the 
Mini ter of INDV TRY be pleased to 
state: 

(a) whether Government have formula-
ted a~y scheme for ~etting up Industrie 
in the rural areas of the country; aod 

'a' above. (b) if so, detail thereof? 

A am problem 

1119. HRI SUBHASH YADAV: Wii[ 
~ the Mjni ter of HOME AFFAIRS be plea-

ed to state: 

(a) whether any fre 'h , teps have heen 
taken by Government to solVe the long 

tanding A. sam prohlem; 

(b) whether violent incidents h :lve con-
sida,lbly incr('asc.J during the recent pa. 1; 
and 

(c) the steps taken by Government to 
maintain law and order situation in Ihat 
State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR): (a) Efforts 
to find a satisfactory solution to the "orign-
ers i sUe in AS-Sam are continuing. An alt'l-
other round of the combined meeting of 

THE MINIST R OF INDUSTRY AND 
STEEL AND MINES (SHRI NARAYAN 
DATI TIWARI): (a) and (b). As far 
a the Central Government is concerned, a 
number of agencies tlch a the Khadi & 
Village Tndu tries Commi sion, Coir Boord, 
National Small Indu trie Corpn., Develop-
men Commissio ner (Handlo~"'l1 . ), A.ll 
India Handicraft~ Board and the Silk 
Board have developmental programmes to 
assist in the ')ett ing up of approprbte cot-
tage and small industries in rural arcns of 
the country. To provide an i!1tegr3ted set 
of services to those wishing to set tiP 

indu tries in rllr::!l area, the Central Gov-
ernment haVe spon. ored the District In-
dustrie Centre Programme, Be ides, the 
il!ldu tries. services and business compo-
nent of the integrated Rural Development 
Programme gives financial and other faei· 
lities to eligible persons belong poverty 
line in etting up industries in rural area~. 
As far as the DIe are concerned, the 
percentage of units set up il'1 rural nrea~ 
was 80.35 in 1979-80 and 74.73 in 1980-
81. 




